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DELHI VIDHAN SABHA
LIST OF BUSINESS

Wednesday, March 20, 1996/Phalgun 30, 1917 (Saka)
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QUESTIONS

Questions entered in a separatce list to be asked and
answers given,

SPECIAL MENTION

Matters to be raised by Members given in a separate
list,

PRESENTATION OF REPORT OF THE
COMMITTEE ON ALLOTMENT OF LAND TO
EDUCATIONAN/CHARITABLE INSTITUTIONS ETC.,

Shri Rajesh Sharma :
Shri Suraj Prasad Paliwal 3

to present the Report of the Committee
on Allotment of Land to Educational/
Charitable Institutions etc,

MOTION

Shri Parvez Hashmi :
Km, Purnima Sethi 1

to move the following motion 3~

"That this House agrees to the Tenth

Report of Business Advisory Committee

presented to the House on 19.3.1996."
MOTION

shri Jag Parvesh Chandra 3
Shri Darshan Kumar Bahl 3

to move the following motion 1=

“That this House agrees to the Eighth
Report of the Committee on Private
Members® Bills and Resolutions presented
to the House on 19, 03,1996."
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MOTION

Shri Swarocop Chand Rajan :
Shrl Vasdev Kaptan

to meve the following motion -

“That this House agrees to the First
Report of the Committee on Welfare of
SC/ST presented to the House on 19.03,1996."

CONSIDERATION AND PASSING OF BILLS

Shri Rajendra Gupta, Minister of Law, Justice and
Legislative Affairs to move the following motion 3=

"That the Provincial Small Cause Courts
(Delhi Amendment) Bill, 1995 introduced
in the House on 21.,12,.95 be taken into
consideration.”

ALSO to move that the Bill be pagsed,

MOTION OF THANKS ON LT, GOVERNOR ADDRESS

Further discussion on the following motion moeved
by Shri Nand Kishore Garg 1

"That this House expresses its heartfelt
thanks to the Hon'ble Lt. Governor for
the Address which he has been pleased to
deliver to Legislative Assembly on the
18th March, 1996,"

P.N., GUPTA
SECRETARY



